
Jammu and Kashmir Pollution Control Committee
Parivesh Bhavan. Forest Complex ll Silk Factory Road
Transport Nagar, Jammu, 180 006 ll Rajbagh, Srinagar,

Tel - 0191-2476927i mail - membeEecrelaryjkspcb@gmail.com

190 008

The Consultant (Judiciat)
Hon'bte Nationat Green Tribunat (P.B)
New Delhi.

No. JKPCC/NGr/2311431 (t:^,1-'l_,1 Dt.lJ -02-2024.

Sub: -Hon'bte NGT Order Dt. 06-12-2023 in O.A No. 538 of 2023 titted
"Gypsum Jam: Rampant mining troubles Kashmir vittagers"
appearing in Viltage Square dated 20-08-2023.

Ref .: Hon'b[e NationaI Green TribunaI emaiI dated 16-12-2023.

Sir,

ln comptiance of order of the Hon'bte Nationat Green Tribunal dated

06-12-2023 in O.A No. 538 of 2023 titted "Gypsum Jam: Rampant mining

troubles Kashmir villagers" appearing in Vittage Square dated 20-08-

2023, kindty find enctosed the Comptiance Report of J&K Pottution ControI

Committee.

It is requested that the Comp[iance Report may kindty be taken on record

and ptace before the Hon'bte NGT for consideration.

Yours f aithf utty,

Enct: (As above).
(J.N. Sharma)

EnvironmentaI Engineer

Copy to the: -

PCCF Witdtife / Chief Witdtife Warden, J&K, Jammu.

Sh. G.M. Kawoosa, Additionat Standing Counset for J&K Govt. in Hon'bte

NGT matters in New Dethi, for information and necessary action. This is

in reference to Govt. ofJ&K Order No.8495JK(LD)ot2022 Dated 12-10-

2022.

P.S to FinanciaI Commissioner (Additionat Chief Secretary) Department

of Forest, Ecotogy and Environment, Civit Secretariat, Jammu / Srinagar

for kind information of the Financial Commissioner (ACS).
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Originat Apptication No. 538 of 2023

IN THE MATTER OF "Gypsum Jam: RamPant mining
troubtes Kashmir vitlagers"
appearing in Vittage Square dated
20-oa-2023

Repl.y/ Comptiance Report on behalf of Jammu and Kashmir Poltution

Controt Committee pursuant to Order dated 06-12-2023 passed in OA

No. 538 of 2023 titted "Gypsum Jam: Rampant miningtroubles Kashmir

vittagers" appearing in Vittage Square dated 20-08-2023.

It is most respectfulty submitted:

BACKGROUND

1. That the Hon'bte NationaI Green Tribunal vide Order Dated 06-12-

2023 in OA No. 538 ol2O23 directed as fo[[ows:

"We have also been informed that notification declaring the

wildlife sanctuary was issued in the year 1987.

The Member Secretary, )&K PCC is directed to place on record a

copy of the said notification".

COMPLIANCE REPORT

\P'lY
2 That in comptiance of the directions passed in the above reproduced

order, Jammu & Kashmir Potlution Control Committee requested the

Chief Witdtife Warden, Department of Witdlife Protection, J&K to

provide the copy of the notification dectaring Witdtife Sanctuary, and

the same was provided vide his communication No. WLP-Tech/2023-

241885 dated 07 -02-2024. A copy of the notification is appended as

Annexure'A'. Further, a tegibte typed copy of the said Notification is

appended as Annexure'B'.

Before the Hon'bte National Green Tribunal
PrincipaI Bench, New Dethi
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3 That it is further submitted that the Witdtife Warden, North Kashmir

Division Sopore vide tetter No. WLW(North)/Estl/2}23-2412110-11

dated 22-01-2024 has submitted tist of mining units falting within one

Kitometre of Lachipora Witdtife Sanctuary to the Deputy

Commissioner Baramutla and the same has been endorsed to J&K

Pottution Controt Committee by the Regionat Witdtife Warden

Kashmir, vide tetter No. RWLWK/Legal/2o23-24127 8-79 dated 25-01-

2024. Acopy of the communications above is appended as Annexure

That consequent upon the above, J&K Pottution Control Committee,

in exercise of the powers under the pollution control and environment

protection enactments has issued directions for closure of the

fottowing 14 mining units operating near Lachipora Witdtife

Sanctuary:

242 )I<PCC of 2024 dated 01-02-2024

4

U.6-l''^

# Name of u nit Closure Order No. and date

1 Kohinoor Gypsum 229 )KPCC of 2024 dated 01-02-2024

2 New Sigma lnd ustries 230 JKPCC of 2024 dared 01-02-2024

3 GEE EMIY Ind Ustries 231 JKPCC ot 2024 dated 01-02-2024

4 Tower Chemicats 232 )KPCC of 2024 dated 01-02-2024

5 Baba Chemicats 233 JKPCC 01 2024 dated 01-02-2024

6 Jhetum Vattey

Syed Mohd lrsh ad

234 )KPCC of 2024 dared 01-02-2024

235 JKPCC ol 2024 daled 01-02-20247

8 Syed Mohd Tahir 236 JKPCC of 2024 dared 01-02-2024

Raz Chemicats 237 IKPCC of 2024 dared O1-02-2024

10 Snow White Gypsum 238 JKPCC of 2024 dated 01-02-2024

11 Neetam vattey Gypsu m 239 JKPCC o1 2024 dared 01-02-2024

12

13 Khyber lnd ustries 241 JKPCC of 2024 dated 01-02-2024

14 l(ashmir lvl inera [s Mitts

Page 2 of 3
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Noor Mohammad
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Copies of ctosure orders are appended as Annexure'D', for kind

perusaI of this Hon'b[e Tribunat.

Prayer:

ln the premises, it is therefore respectfutty prayed that the

comptiance report may kindty be taken on record.

(J.N, ha rma)
EnvironmentaI Engineer

J&K PCC

It 1..,'
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firmq+tU-'4'

Govemment of Jammu & Kashmir

Office ol-the Pr. Chief Conseryator of Forests (Wildlife/
Chief Wildlif'e Warden. J&K

1. ,1. r. :t 8:t a

Chairman,

Pollution Control Committee, J&K.

N o : WLI']--l'echi2023 -24l \\(
Dated:- $\ . -02-2024

Subject: Notillcations with regard to Lachipora Wildlife Sanctuary and its ESZ.

Sir,

Kindly find enclosed a copy each of the notifications of Lachipora Wildlife

Sanctuary and its Eco-Sensitive Zone.

Yours faithfully,

,".Jh( Rai IFS)

Pr. Chief Conservator of Forests (WL)/

Chief Wildlife Warden. J&K
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0arpaa2, 'B'

SRo150:.whereas.itappearstotlreGol.t'thattheareasspecifiedinAnnexure..A..tothis
,"iin*i"r, has adequate ecol,ogical . faunal. floral . geornorphological significance for purposes

oipt"r.oing ,propagating and developing wildtife for its environment '

Now therefore. in exercise of the powers conferred by Section 17 ofthe Jammu & Kashmir

witJui. (protection) Act, 1g7g, the Govemment hereby declare the said area as Sanctuary,

By order of the Govt. of Jammu & Kashmir'

GOVREMENT OF JAMMU AND KASHMIR
CIVlL SECTT. FOREST DEPARTMENT

(WILDLIFE PROTECTION)

NOTIFICATION
Jammu ,1987

Sd:-
N.R GuPta

Secretary to Govemment

No:- 784 /Wl/San/LachiPora /87 Dated :- 19.03'1987.

Copy for information and necessary action to the :-

l. Secretary to Government, Law Department'

2. Secretary to Government. Revenue Department'

3. Chief Wildlife Warden, Jammu& Kashmir Govt'

4. Deputy Commissioner of the concemed District'

5. Manger Govemment press for favour of publication in Govt Gazelle'

6. Stock File.

sd/-
(Haniid-ullah

DePutY Secretary to Govt'
Forest DePartment.
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STATUSSURVEYREPoRToFPRoPoSEDLACHIPoRAwILDLIFESANCTUARY
U I{I tbr tht Markhor.

( Capra Falconeri)

Nomenclature:-
KathaNilnagisabigcatchmentwithelevenvillagestherinandLachipora

being the big and popular village , as it had been named after the said village'

Situation: - It is situated at about 83 Kms from Srinagar district to the west.The proposed area

occupies the right bank of the river Jhelum.lt drains in the said river near the village of

Chanawari lying on he opposite bank of tl.re river.

Boundaries:-
North
South

Kakau Forest ofLangate Forest Division
Maidan Forest

South East------------River Jehlurn . Baramulla -Uri road and village

Chananwari.
West------------------Pass-Garaja gali and Maidan forest and Cease-fire line

East---------------------Dogi Pathar peack, Bagna and Limber Forests'

Area:-
The

the whole water cat
43t--

total area of the proposed wildlife sanctuary is about 80 Sq.Kms and includes

chment Zone ofihe saicl nalla .lt is represented on the G T sheet No:- 43 J13 &

Climate:-
All the four seasons are well marked .The low-lying western afea of the Jehlum

valley experiences the same intensity of heat as that of the Punjab plains in the month of July

,August and part of September . where as the high elevated areas above 3.300 m (11.000 Ft) have

an a-lpine temperature and tl.re climate varies from place to place between these two extremes

.Thui the altitude variation bear a great int'luence on the climate conditions from place to place in

the division
From Boniyar downward to Uri the precipitation occurs more or less in the shape of

monsoon rains.

Configuration:-
The topography is coconsciously sloppy mountains and broken by the big

rocky clips .The fields ui" ihro*n into number of inaccessible indulations enclosing narrow

galies Q.'lallah) along the upper reaches

Approach:
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The area is very easily accessible being the well connected to Baramulla- Uri National

highway at cltanauu'ari by a fbot bridge in south east.

Moreover, a mataled road has been proposed to be constructed upto Lachipora village

and will be connected with the main road (Baramulla-Uri) road near Gingle

Rights:-
Eleven villages fall in the catchment Zone ol tl.re proposed area. The inhabitants have

their flelds and orchards in the catchrnent olthe nalla. Moreover, they indulge in the collection ol
fire wood, fodder (grass and twings of the horse chestnut trees) .The locals enjoy the concession

of taking their live stock to the proposed area for graz\ng , besides this the bakerwals from

Rajouri antl Poonch do take their live stock to the upper reaches ( i.e Demarcation Game

Reserve)of the area for grazing.
The population of 6,905 and the permanent live stock of 5,167 present in the entire

catchment of the proposed area as per the census figures of 1980-8 I ol the Revenue Depaftment

has been estimated.

Vegetations:-
Gen. vegetation:- The area exhibits varied floral types manifested by habitat for and

density of 4ominant species and controlled by a number of factors including habitat conditions

exposure ,altitude and above all the biotic interference . About Sixty percent of the forest area

"onstitutes 
of lsodon Spp. and the rest of the u,ood1, \,egetation cotnprises about 90% of the

Coniferous species like Deodar ( Cedrous deodara Kail ( Pinus griflithil Fir, ( Albies Pindrow

with sprinkling of spores ( picia simithana ) and 1or ( Tanus Wallichina )
The vegetation complex could be resolved into a number of distinct types'

1 . Blu pine Zone :-
( 1630 to 2530 tl) it is fbmed of a pure cover of kail standa (

usually mixed at few places eg. At the mouth ol Malangan Nal

of Deodar ( Cedrus deodara) and at higher reaches with indi

-f he Deodar fornls alurost pl-ltc crop iu the compafitlel.tt 09

n.rixed witl.r the isolated individuals of the Kail stands The un

Pindrow) and spruce ( picia simithana ).

The main brad -leaved associates are Acer Spp. Aescules Indica, Juglans reqia and

Bethla utilics. etc.
The undergrowth consists of Indigofera hetaranta and spriking of Isodon Spp,Posa

Spp. And lenicera Spp.The Herbaceous groung cover is very rich and consists mainly of
Araguaia viscon Sambcus Spp.,polygenuim spp.Rubenix,Pterian Spp'.Alintum

Spp.etc.
It dominates the groves sheltered pockets and easier steeped southern slopes'

2. Deodar Zone :-

Pineus griffithii) and is
lah with scattered stand
viduals of Fir ( Albies

of the catchment.It is

der story is mainlY

composed of vainrnum spp , Isodon Spp ,crataegus spp ,Ribor'r Spp and concentrating

of Deodar.

3. Silvre Fir Forest:-
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This zone is chiefly composed ol Himaliyan Silver Fir( Abies Pindrow ) and

spurce and Kail lairly mixed with fir at higher reaches' The main broad leaved

aisociates are Juglana spp,Acutulic indica at low altitudes and Batlus utilis at higher

reaches
The under groMh includes Sklimis Leuroole, VihurnumSpp- Sparrsely Pasa

ahilinna
The biotype is vertically disturbed along the steeps and dry slopes at upto I100 ft

4. Birds

5

Forest community dominated by Fetula utitis stands at some places generally at low

altitudes isolated stands of acer spp ,abis pandrow do mix it.Sparis surb cover into

composition with it includes patches ofjuniperous species.Lul.rica spp etc. This cover is

distributed in gullies.

Horse Chest Nut Zone:
This cover abounds chiefly Aesrulus Indica mixed with the scattered individuals

of Juglana spp and Acer spp.lt is richly supported by scrubby lawyer of Surbaya

tomontos and Aeculus Indica .lt shattered a rich herbaceous cover of alintum spp

,romex patienta .

This biotopic occupies the gentle shady slopes and gallies.

lsodon Scrub:
The pure crop of Isodon spp is distributed along the exposed and low line

ridges. It is mixed at places with the scattered stands of Kail trees. Its other associates

are viburnum along the shady drain).Soires spp.Ribus spp. and Cantunector spp'The

ground cover mair.rly constitutes of Arenisia spp .Dryopteris spp,etc.

7. Savana Scrub:

A pure tall identified course grass cover mixed with isolated individuals ol Kail
trees,(pinus griffithinis).lt is luxuriantly accompined with under story etc.eg. Indigofora

and spares cover ofposa u'ebbniam and ribus spp,.

This association is virtually restricted in the lbrests clearing and exposed slopes.

Alpine Pasture:
This zone appeared from the upper most limits ofthe lir zone in the form ofvast pasture

lands viz "margs" The vegetation comprises stunted trees birch (Batula utilils)
Juniperous spp , Pacl.res and individuals olRhododendron spp

6

8

The ground flora includes chry santhemum leucantllenum, lndula spp,

Caltha palontris, Prinula spp, Potertilla spp, Carydlls spp' Anemouns spp, Mysotis spp,

Polygenum spp etc.
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Presbytis entellus
Himalayan Langoor

Macaca mt alta
Rhesus Macaque

Selenoretos thibetanus
Himalayan Black Bear

Ursus tu'clos
Himalayan Brown Bear

Panthero pardus
Leopard Or Panther

Folis hongalonsis
Leopard cat

Vulpes vulpes
Red Fox

Eoglaucomys .fimbriatus
Kasllr.rir Flying Squirrel

('apru .fhlconeri
Markhor

Moschus crysogater
Himalayan Musk Deer

Popul:rtion

Common

-do-

Occasional

Ru re

-do-

-do-

Occasional

Common

Common

rarle

2

J

7

8

1

)

6

9

Martes .flavigula
Himalayan Yellow Thloated Ma(in -do-
( )chotcus ruyei (Oqillcl)

Hirnalayan Mouse l-tare -do-

11.

10

t2.

13.

Avi Fauna:
The birds ofthis proposed area are: Black lieared or Large Indian Kite (Milvus migrants

linetus) Ba\ck eagle (Aquila verreausi),Himalayan Griffon Gypsy Hinalayeirsis, Egyptian

Vulture. Kestrel Falco tinnunculus,Shikara, Monal Pheasant Lophophorus impeianus,Chakttr

Alectoris chakur. Koklas Catreus wallichil , Grey Heron Ardea cinera Ardea cinera ,wood

packer (Picus squuntas squantos goald), Kashnlir bird wood packer (Dryoybated Himalayanis)

etc..

Nam e

S.No
Animal

Name of the Animals
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Recommendations:
The area is harbouring the rare and threatened animals like Markhor,Musk Deer

and leopard and Pheasants like Monal,Koklas,Chakur and reportedly rare Chakur.Markhor the

majestic wild goat is distributed in a few corners olUri and Shopian areas sin Kashmir valley

.The Markhor and colorful pheasants is distributed along dowu cover. these pheasants are

distributed in number in the Himalayan belt. Many measures have been taken by the bird

pheasant association to protect the Hir:ralayan pheasants.

So the precious potential ofthe rare and endangered animals and pheasants it has

added considerably to the importance of development of the area into a sanctuary. In long tetm

interest of wild animals and pheasants other wise of threatened by the indiscriminate--

,construction ,heavy incidents of illicit poaching ,threatening their security offood and shelter.

Keeping the above facts and taken into consideration the proposed area is

recommended to be notified as Wildlife Sanctuary under sectiott l7 of Jammu and Kashmir

Wildlife (Protection) Act of 1978.

Map
A detailed n.rap of the catcl'r.ment is enclosed for ready reference
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Annexure ‘C’ 
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iE-';\!r/
PCC

Government of Jammu and Kashmir
1&X POLTUTION CONTROT COMMITTEE

iammu

l.)

tpn d? Ottt c Mar. O<tob.t'.t t olt'.. No"(n L^e.
P@t.th Bnoft ,o."* c@9!.t
6lo4n , r.Mtcdt Noq@

.'mrili tncnrbcn;e!rdarlJ tspcU.i g'na il.co'n

oRDER No. ;)t\ JKPcc of 202{
DAl'tl) | 6l n212024

Whcreas. trlls Kohinoor Cvpsuu, lhgna [:ri llaramulla has applied lor corscnl liom thc JKPCC
as !\'alranted undcr Sccaion 25/26 and Scctio[ 2l ol thc Wrter {l'rc\cotion and Conlrol r)l I'(}llution) Act
1974 and Air ( Preven(ion and Control of Pollution ) Act, l9E I rcrpcclivel) .

WhEreas. Minitrg Activit!' is curegorized as Orange Category actiYity on the basis of pollution
potential. lbr the pu+osc ol'sceking the consent from thc JK PCC.

Whercas. []on'blc tligh ( oul ol .lanrru & Kashmir aml I.dakh at Srinagar vide its r-rrder dt.29{2-
2023 in WP(' \r,. 26192022 rlltei \l . lirscr ( hemicals nnd Ors Vcruus ['nio[ Territon, of J&K &
Or3. has diNclcd lirr J('nlxrcll( ot l-udri)trto tt ikllif! Sonlufit

\l hcrca:'. tlrc Ilon blc lliqh ( ourt h.rr Iirnhur obscrrcJ th.rt "ir case aftcr said demarcation the
urines of the mining hold€rs arc found to lr. siturlcd rrithin thr Drohibiled zone/s, thc mhitlg holder
shall forthwitb saop from carrying out the minitlg tctivities".

Whercas. Hon'blc Suprcnrc Court in its order clatcd l'd- Junc. 2022 directed uthut esch prutected

Ioresl, lhtt it nnliorral ptr^ or wildlile t nct aO,I|I.us, hqve an t:SZ of mininum one kilootelre meo$u.r,l
tron the demtrcuted boutdan' o! such protccted l<rrest ir tslrich the octit'ities proscrtbed ond prescrlbcd in
the guidelines oJ l" t'ebrru4' 201I shall bc ttridl.l ttlhcrcd to".

UfhcrcA. U ildlit-e \\ ardsn. Nonh Kashnrir Dilision Soporc vitic lctler No. WLW(N)lEsltD023-
24l210-lt dt. 224l-2021 has submincd lisl ol llining unirs lallinB \!ithin onc kilomctcr of l-achipora
Wildlife Sanctuary to thc Dcput) Comnrissioner Buranrulla and sume hus been cndorsed ro JK Pollution
Control Comminee h) thc Regionsl Wildlilc \\'anicn Kashmir vtle lefter No. RWUK./LcganO23-24n18.79
dr.2s,0l-202{.

Whercas. thc \Iinrng Activit\ in qu!'r,lion is nut pcrnrissiblc as pcr the directions of I lon'ble Supreme
Coufl of India and kr lhc dctermcnt ot hu[l n hcullh and enrironnrcnl_

\o\. thcrclbrc. in cxcrcisc ol lx)\\(,rs \,!'slcd in tltc J & K lhllution Control Commillor under Seclion
3l (A) of tlre Air lPrc\('nrion cnd Crmrrol ot-l,ollurion) Act, l98l and Sectiotr 3J(A) of thc lvrrcr
(Prevention itnd Contr(|l trl Polluturnt .\cl. 197.1, and in this bch.rll.. the lirllrrrrinu clirecrirxs rrc hereh\
issued:-

i)

ii)

l)epurv Commissioner/ Distltct [lugisrratc. l]nramulla is d
thc namc and style oi M/s l(ohiloor Clpsuu, Ilagnt Uri
Executive Engineer, KPDCL. Elcclric Division. Baramul
suppl)' to the abovs said Mining i\ctirit)'. il procured
Dirqc(or Ccolog\ & Nlinirrr l)cpulrncnt. Kri.shnlir is dircc
thr \linirrg \ctrr itr r,. rlti (r.r: nl:r\ l'..
Prop. ll/s Kohiloor (i1psunt. llagn, t ri lhrunrulla r

Minilg acrility lbnhu r rlr.

As approved by thc Conrperenl Authodt).

irected to gct the Mining activity undcr
Baramulh closed imrncdiarety,
la is directed ro disconnect lhe elcct c

ted revokc thc mining licenuc,rpermit for

'.lirccte.l to ccasc lhc rlpcr.lion (,l rhc

(K Ra
l\ lcllr 5

atlit)rLr
No:JK p^c( LSlr. tLQ rr:r J t Xf-- tf-tat
Dared - &, ol lr):.1 - I
Cop;.. to tlre:-

Q rxrcc

i). PCCli,( hrcl$ildlit!${rde[J&Kti)r i li)rnrationardlsccssan eclion.
ii). Deputt ( omrnissioncr/ Dislrict ltlogislrate Baramutla for urlornration aDd ncce{sary acti(\lt
iii)- Regiolal Direcror. PCC. Kashrnir for information and iollow up.iclion Nithin fon;igh..
iv). Dirttlor Ceol('gl and M iuilg D('partnlclr. Kashnir li:r inlirrrnarion and ncccssary a=cr iou.
v) Exccutivc Engincer. Kl'D( 1,. flc(rri. l)i\ ision. llirrunrrlh li,r infirmation and nccesstn action
\i) Di\i\ionrl (),liicr l,( { I I : r r . r r r , , r I I . , lr,, .rtL lr:rtr, ii ,rirtr rl,. rtrrerri,,r 1,, !irll,r\\ u11 anri tcr rhr.ckrslrr oldrr

inlplcnlcnlcJ rhr,rru!,h l)inlil \ . t r | ] | : | , . i I r I r , , r, ,l i!,u,1 \r'\t \pflt.
!itl lD-(harBr\!rl1\ll(P('liLt,,,n'ir,,,:,,1i.,r,:rr,irrcrJ:rnrnrut,rrrrII(,t(t;nsthiilu..rcJrdcr rr\iii). Prop.ws KOl..tlooX QlpStfrn, Efrr.q U1l-qq,(\.'tullR V e-oy't.",,t,
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PCC

s.lqdlk. t1@.6bd ap.ll
Po.lt t^ oho1e." tdet C@ie,
Glod6i, r.Mtoqt Ntqr.,

Government of Jammu and Kashmir
J&K POI.I-UTION CONTROI. COMMITTEE

lammLr
:tA\i**

.-:,:.

, net W.. Mot O.t6bet

elluil: rrenrberrccrctanlkspcb:4jgnrail.collr

oRDEll No. , )fO .lxpcc orzou I
l)A'I't:t) , olrozltozr

\\ hcrcas. ( ,nrstot tirr \lrnllr! \!i1., rl\ rr.r. ,..rrr,] l{, \l/r \crr Sigm{ lndustt.icr Bngna t]ri-
Baramulla as !\Qrruntcd undcr Scction 25/2(r ur[l Sccti n 2l ()t rh(.\\a]cr (l)rc\c[lion and ( onlrol (rl
Pollution) Aca l9?4 ond Air (l,rc\!,mir)n and (i)nlrol ofPollution) Act. l98l respectivell..

Whereas, Iflining Acrivit!. is caregorized as Orarge Clttegor), acri\.it). on the basis of pollution
potential. lor the pur?ose ofseeking rhe consenl t'rom the JK pCC.

Whereas, Hon ble High ('oun ofJarnnru & liashmir and Ladakh at Srirurgar vide its order dt. 29-02-
2023 in wPC \o. 2649/2022 drlcd tl/s Toner c'hctnicals snd ors vcrsus union Tcrrirorv ofJ&K &
Ors. hirs dirccted firr dcmarcatitrn ol Llchipott ll/il.llife S ntlpon .

Wl'rcreus. thc Ilou blc lligh (i)un hils litnher obsr.,rred thnr .,i case lfter said dcmsrcntiol th(
miDes of rhc mining holders lrrc found to be siauared wirhio the prohibitcd zonels, the mining holder
shsll forthwith stop from carrying out the minilg rctivitics".

whereas. Hon'ble suprcnrc coun in irs order dared i'r. June. r0l2 directed .rhat each prctecred
/orcil, rht it ,rotio,tttl porh or fildlile su,tcttutn' nu.tt h ve an ESZ o! minimum one l{ilomctre casurcd
Irum the dcnurc e.l bot ,t.lor-t ttJ tuch pto,ectetl Joresl in trhich ,hc .tcririlies proscribed and prcscribed in
the guideliues oJy'n l.'ebruuq. )ttl I \holl be \tri(tl.t tlhcrctl k,"

\\ hcreas. \\'i[ilitt, \\ rr.Jrrrr. \orrh K.rshnrir [)irisiorr Sopore riilc Ieltcr \o \1,1_\\ (\]/Esttlj02l_
241210-ll dt. 22-01-2021 hu\ srthnriltcll lirr ol \lining trnirs inlling \!ilhitr orc kil()nlcrcr ot l.achrpora
Wildlili san$uarl't(r lhe Deput\ (onrnrissioncr Baranrulla anrl same has been entlorserj tc' JK pollution
co rol( onrmirrcc hr rhe Re gional \\ ildliri' wardtn Kashnrir vide icncr No. RwL/vI- tg$v2023-24t2ja-
79 dr. 25-01-2021.

-. whrreas. rhc Mining Acriliu' in quesrion is nor pemrissible as pcr rhc dircctions ofllon'ble suprcme
Coun oi India and ro the delerment of hulnan health and envimrmcnt.

(i)ns,lqugr1l upor thc aholc. thu conscnl granted lo !I,/s Ncrr Sigma lndustries Bagna tlri
Baramulla is hcrcbl rvithdrorrr *irh irrrrcilrurc r,tiicr rnij rn clcrcisc of po$crs lcslcd in rhc J & K
Pollulion CoDtrol C'onrrtriltcc unllcr S.(tio .I (,,\) ol lhc 

^ir 
(prc\c ti(!n and (ir)trol ot.pollution) Act.

l98l and section.l3(A) ol tht \\alcr (l)rcrr!rrr,)11 rnLl ( olr[{,1 ot l)(,llulir)n) .\ct, l9?.1. in riris bchall. the
lbllowing di('crion ulc hercbl issuc.lr,

i.l Deputy coffmissioncd Distri.t Magistrurc. Bamnula is dirccted ro get rhe Mining aclivity under
.. the namc and sryle of M/s Nc*.Sigmu lndustries Bagaa Uri closed immediarely. 

' '
ii) The Erecurive Engineer. KPDC'I. illectric Division ll-aranrulla is directed to disconnect the electrie
. . supply rrr thc rrlrrvc' said \'linin!.r .,\cri\ il\. il procurcd.
iii). [)ircctor (;c()krg\ & \li::rrri. r)rI11.111qr]1. Kilslunir is Jirccrcd rr,roke rhc rnining liccncc,pcrmit for

rhc llinillg Arli\ rr\ Js rhc eJr! ora\ h!.
i\)' Prop lu/s \erv sigma rrrrlusrrici Brgna r-rri B't',mur! i: Llirccrecl ro ccasc thc operation of thcMining acrivirl tbnhuirh.

As approved b) thc Compctsnr r\urhorirY

1K

\o-rKl,(( L\f. j,, 1,,,/1280-lBl
Dared - 6l u: :0l l
Copy lo thcr-

,- \lcmbcr

\ '* 't'
( .lamnt

l
tl

lJ. PCCI:/( hiel $,ildlile Wardcr l&K tbr illbnnitlion and neccssa^. acrion
f lf: Deplr) corn'nissioner/ ui"r,icr Magrsr,ar" ira,a;;til;;;;;#::'rrt necessary action,r). Rcgionat Dirccror. pCC. Kashmir r.ir rnrbnnarrr"iii r"ir,i" ,rp'l..il;ffi;,#i;.i-,rv). Drrr.cror Ccolug) xlld \.,lirino l],nannluflt Knshmir lbr i[fonnation and lleccjsan.actioll\) t.:)iccrrri'cE.ci,crr.Kt,t)i,r r_rcrrri.rrir.ision.t;.;;;,,;ii;.,t",tilil.":ilii.lXi',iii"*rr.,r.,,""ri) Diriri.oar ()rric(r' p(( Da'r,..,,i.r,r i 

',t 
,,',"i'.;;.;;i; ;;;:;."",,riii. ii,",- up and ser thc.roiure order,,i, l:l,ll::::ll :.. f,.:,*1, r),\r n., \.i,,,,,,,n,.,r,,,, ,,r r(lrcr\aD,r \r,,,r,',1 rn-( narBc \teh s c pollurro[ ( ,r

. ,,ir. p^,p, r,ri" *"irt d,t*[d,i't"{ili:. tl]}1,,;ijl,:",,* ,,,r !,osurc od.
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Government of .lammu and Kashmir
J&( POLLUTION CONTROI. COMMITTE€

,ammu
iuna./ W..: Mol-O<tob.l

PCC

wint . olfi.e.Nortd@t Aeat
P@*6n atuwo r@t Conot.t
oladar f.ora@tt NoO.l

f.yao,-0t91.2.)69225
cnr r. r').rnl)c^(., (u.\ tl'l'uL) ir --( rLirl.(o r

oRl)[:lt No. : ]\\ JKPCC of 202o
DAl l:l) | Oll02n024

Whcrcrs. Consent for Mining Activily rr.as issued ro M/s GEE EMM Bagna Uri- Bsrsmulle as
uamrntcd under Scclion 25/26 and Seclion 2l ofthe Water (Prerention &nd Control ofPollution) Act 197,1

ard Air (Prclcntion und Contlol (,l Polluliolll"\ct, l98l rcspeetirclr

\\'hcrcas. llining Activilr is (irru8orizcd as Orangc Categorl lcttritr on the basis ol'pollution
potcnlial. Ior the purpose of seekrlg thc coose'nt trom the JK PC C.

Whereas, llon'ble High Court ol'Janrmu & Kashmir and l.adakh at Srinagar vide irs order dt. 29-02-
2023 in WPC No. 2649f2022 litled M/s Tower Chemicsls and Ors Vcrsus Uoion Tcrritorv of J&K &
Ors. has rlircctcd 1'or dcmancation <tf l.athiporo Willlile Smcruary,.

Whcrcas. tht l[rn'hlc lligh ( (lurl hir\ lirltl]cr obs.r\cJ lllirt "in c{$r: xltcr said d(marcxlion lhc
minc\ oI thc mioilg holdels nrr fr)nlld lo hr \ilu:rt('d $ithin thc prohibilcd zoncls. thc mi[ing holder
shall forrhwith stop from cnrr\ iog i,ul rhc mining rctivities".

Whert'as. Hon'ble Suprcme (oun in its order datcd i'd. Junc. iOll direcred .thal eoch protected

foresl,lhat is nqtional porli or wildlile sanct aq, mast have.rn ESZ of mirimun one *ilometre meosured

lrum lhe de,rtqrcoted boundary o! such protecled lorc in tehich lhe qctivilies proscribed and prescribed in
the guideliues ol /" Febraqtr 201 I fi ll be tricrll, adherul to"

\tr'hcrcas. $ ildlil'e Wurden. ,-\onh Kashrnir Dir ision Soporr rirle le(er No. !V LW( N) lEcfinL23-
21l2lo-ll dl 22-tl-2021 hirs subrrillcd li.,t ol \lining unirs lirlling rritlrin onc kilcrrncrer ol l-uchiporit
Nildllt'e Sttnclua$ io the Dcpul] (onlnrissroncr Barirnrulla and stntu h s heen erdorsed to JK Pollulion
Conlrol Commjrtee by fie Regional Wildlifc Wardcn Kuhmir vide lcttcr No. RWL/K/L egaWOZ3-24n78-
79 dr. 25-01-2024.

Whcrcas. the ltining Actiritl io (luc'stion is not pcrnittcd as pcr thc dircctions of Hon'ble Suprcmc
Coun ollndia.

conlequenl upon thc rbo\!'. rhe conscnl granred ro M s GE}: EM]r Bagna uri Baramurh mula
is hcrcbl sithdraun Nith inrrnediatc cr'l'ccr and in exercise ofpo\crs lcstcd il the, J & K pollurion control
comrnirlcc undrr secrion: (.\l ()t rh( .\ir rl)rc\c ion xnd conlrr)l ol pdlution) Act, lggt and scction
f3lA) oith. \\ atcr rPrc-rcnrion.rnr.l (-()nlr,rl ,)l l,t)llutiut)Acr, 197J, inrorcJiatc closure ol. \lining Actiritl
lndcr tl," nrrnc and sr)lc or' vt/s (;r':l: [:]rM lJsgna t.ri r]uramulh is ordcrcd. iu this behulr'. the
ibllowing dircclion aru hcreh\ is\ucJ -

i) l)cput)' Conrnrissioner/ Dis{ 01 Magistmre. Baramulla is directed to get the Mining Bctivit). under
. thc namc and style of M/s GUE EMM llagna Uri _Barumulla closed immediateli.ii) Execurive Enginser- KPDCL Ulecrdc lllvi;ion. Baramulla. is direcred ,o Ul**il*, the elecrric

srtppl\ r{r thc abo\e said rrrining lcti|ilr. ifltrocureri.
ii) l)ir'(tor (icorogr & \linirrl ri.'1, rrrrr.'rrr. K,r-hrrrrr r. Jrr.ercJ rcri,kc rh. nlinrng licr:ncc pcrmit tbrtllc \lrnlrr! \i \it\ .,. l .. Li\\. : .,r
iii). Prop. ll/s (;Et: [i\lIl Itagn:r I ri -llartnrullu r. ]rruerc.l rr, (c!l:c thu r)pcralio,t ol.th( \liningrcri!it) lbnh\virh.

As approved by th!'(jonlpctcnr Authority

(K
,t"f

)\io:.JK t,('( t.sK 669 /,,.r I lltt- tAS
I)ared:- OI ol lr,:.1
Copl to thc:,

i]: l!,,('hiet \ildlife \\arttc0J&K,b, intilnllalion and necessrn itcr;urrrcpur) Lommrsstoner District Magisrrale gsrarnulla for information and na"aroq 
"",,on.

r. ). Regiorat Direcror. pcc. Kashnrir for inf.nnatt"" 
"ii i"l,o.* ,n 

"",]ll,i 
*"t,,iin iorrnigr,r.t! ). Dirccror Ccolos!,and \lininr l)coannlc[i. Ktshmir fbr intbfinarion and necess.rry acriont r r.\cu,.,ri\( Lnginucr. K,r)i.r . i rrcrrri rrir iri,,n. ,,;;;,;illi;'l;;;:;::;iil;t,i,J."*.",..u.,,."\,, 

ll;i:ll::li.ll,,iI:l;"ii,,j.iI,.:i,, ,,,,,,.,,;";;;;.:,; :.,:;,,1,,1i,,,..,,,,par,du..,rhcc,,,rurc,,.,er
\ii)r,ir,*g.''"",.,,"i1,,r;;,::,.]:.];
' 
;;i) ;;;:",'r,,i;dlE' "Hlirt' BFti* "ffi _si,.,l*d[ *,,i:;. ^Uq{il;,* .
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lii

rLLI\7
PCC

Government of Jammu and Kashmir
,&X POLLUTION CONTROL COMMITTEE

Jammu

I

ORDER No., fA) Jxrcc of2ozr
DATED : Ol n2n024

Whereas. Consent lbr Mining Activity rvas issued to M/s Torver Chemical Bagna Uri - Baramulla.
and thc unit holder has lailcd to rc'nerv the consent as rvananted under Section 25126 and Section 2l ofthc
Woter (Prevention and Control of l)ollutionl Act 1974 and Air (Pr$cntion and ('oul.rol of Polludon) Act,
l98l respcctivelv.

Whereas. l\lining Activiq is categorizcd as Orange C{tegor-.r activity on the basis of pollutirrn
potential. tbr thc purpose ot'seeking the consent frorn thc .,K PCC.

Whereas. Hon'ble High Coun of Jammu & Kashnir and Ladakh at Srinagar vide its order dt. 29-02-
2023 in \\'PC No. 26{9/2022 titled lvl/s 'l'orvcr Chemicals and Ors Versus Llnion Territorl of J&K &
Ors. has directed lbr tlerrrrrcation ol l,uchipora lL'ihllik Sucluoff.

Whereas. the llon'ble High Court hus liutlrcr obserred that "in csse after said demarcation the
mines of the mining holdcrs are lbund to he situntcd rlithin the prohibited zone/s, the mining holder
shall forthrvith stop from carr.\'ing out the mining actiyitie"-".

Whereas. llon'blc Suprcme Court in its order dated l'd- June.2022 direcred "/ral each prutected

Joresl, thol is national park or viltllilc s(nctuu4, n,ust hlve an ESZ o! ntinimum o e kilomelre measure
Jrotn lhe dernarcated bou .lnr-r' .rf such proteded fore:it in n'hich the artivitics proscribed and prescribed in
the guitlclin* of /" Februtr.r )lll I shull ht triLtl-t ulherctl n"

Whereas. Wildlil'e Warden. Nonh Kashmir Division Sopore vide letter No. WLW(N)/f,stl2023-
24n10-ll dt.22'01'2024 has submined list o[ Mining units ttrlling within one kilometer ol l.achipora
Wildlife Sanctuary to lhe Deputy Commissioner Baramulla and same has been endorsed to JK Pollution
Control Committee b1'the Regional Wildlife warden Kashmir vide lelter No. RWLlWLegzU2023-241278-
79 dt.25-01-2024.

Whereas. thc \'linint ,\ctiritr in,.1r,rr'stion ir not pernrissihlc ts pcr the dircctions ofHon'ble Supremc
(-oun ol lnclia.

Now, therefbre. in excrcise oipouers rcstcd in rhc J & K Pollution Control Conrmittce under Secrion
3l (A) of the Air (Prcvcnrion and comrol ot pollution) Act, t98l and Section 33(A) of rhe waler
(Prevention and Control ofPollution) Act, 1974. in this belult. the following directions are hereby issued:-

i). Deput)' Comnlissionu' l)isrict \'lagisurtc. Ilaranrulla is dirccted ro get the Mining activity under
the name and sr) lc trr' M,/s 'I o'er' ( hcrnicrr rlagn! t ri - lrrramurh cl,sed immetliate 11..ii). Ilxecutirc I:nginccr. KI'lX l. Flcctric l)irisiorr. lllr.rnrullt is dirccted ro disconnect thc clecrric
suppll ttr rhe ubsr,j suid \linrnt .\ i\ it\. rl l)rocurcdii). Director Ceologl'& i\'lining Depannrcnl. Kashnir is direcrccl rcvoke thc mining licenccrpemrir t'or
the Mining Acrivity as rhe csse may be.

iii). Prop. M/s T'ower Chcmicsl Bagna t.lri - Baramulla is directcd to cease the operation of the
Mining activitv lonhwirh.

As approled b) thij Clompctent Authoritf
(K

t:r
hcr Sec r\
PC(' J mll1u

il:#'&',,Hf; ,f b? /'*/ tr16- lro3
Copy to t}e:-
i). PCCFi(:hief Wildlilc Wtr.den J&K lirr irrlbrrrraliorr arrrl nccsssan lclrrlr
!!I l)eputl Corlrttissi,,ttcr.' l)i5lricl i\'lAllistrirc llarlnrulla hrr inlirrn',llior ilKl lccessitl\ a(tio1.iiD. Regional Dirccror. lr( ('. Kashnrir ftrr. inl;nrii'iL)n irnJ ,bllort ,O 

"",,u,, 
.ri,f,i, ll,n;iju' 

' '

i!) Director ceolo-{} and !liring Dcparu.errl. Kashrrrir rirr inlurrriation an(i nrccssan rcrion.r) Executive Engincer. KI'DC'l-. Becrlic Dirision. Baranrulla tbr intbrmation ani,r...rro^ uatiu,vi). Divisionar orljccr. pcC thranru[a for irrirrrrrari.n. "irt rtre air.ecrioiiio;iil ;; .;;i -;;;".ilr" *0.,
.. impicmctrred tlrrough l)istnct AJlniIistrali(n] irr letter rand rprit.vii) ln-charge rreh sire Porutron (,rrrrr.r ( .,rurrrirrcs .ranrrn. fgr'uprnadi,rg rh" cr,-,sure orderviii) I'rop. iws ToHey c\o.r,rt<alr Ef\ri; Url_i''diffii,Jii'tr i:'el-r$.t -.

?
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Jammu

enr3il. mcn)bers.crriarl ikspcb:.irgmril.com

()ltl)!-lt \o. : ).f|.lxeCC' or 2o:l
l),\'l liD : s|/1t212024

Whereas. (bnsclt tbr i\lining ,\ctir ity was issued Lo M/s Baba Chcmicals, Bagn:r Uri- Baramulla
as warranted under Section 25126 and Scction 2l of the \Yater (Prevention and Confiol of Pollution) Act
1974 and Air lPrevenlion and Control of Pollution) Act, t98l respectively.

\'\'hereas. Mining -{,ctivil} is catrgorized us Orrrngr Cstegon' activit} on rhe ba^sis of pollution
potential. lbr the purposc of secl,inu lhc uorscnt lhrnr thu.l( l)C( .

Whercas. Hon'hlc lligh ( ourt ol-.lanrnru & Kushnril rnrl l-adalih at Srinagar \,ide its ordcr dt. 29-02-
2023 in WP(' No. 26.{92022 litlc(l \l i l orver C'henricals rnd Ors Vcrsus Union Tcrriton of J&K &
Ors. has directed lbr dcmarcation ol' Lachiporu Wiktlitc *uctuar;.

Whereas, the Hon'ble High Court has further obsencd rhat "in case after said demarcotion the
mines of the mining holders are lbund to be situated nithin the prohibited zone/s, the mining holder
shall forthrvith stop from crrrving out the mining nctil'itics".

\\'hereas. Ilon'ble Suprcntc (i)urr in irs rrrdcr darcrl l"r. Jun.'. l0ll directcd ,.r/r(r, ench proacled
lorcsl, lhu, is nalioual park or *'iklliJc suttctuary nu$t have an ESZ nf ninitnum one kilonrctre metsured
Iru lhe demurcdred boundary ofsach protectedlorcsl ht which the octivities proscribetl and prescribetl hr
the guidelines of ft' Februaq' 201 I shttll be stricity odherert to"

\I hc'reas- Wildlile Warden. Nonh Kashrnir Division Sopore ride leter No. \YLW(N/Estt/2023-
211210-ll dt. 22-0l-2021 has srrbnrittcil list of Mining units falling within one kilomerer of Lachipora
Wildlil'e Sanctualr t() thc Denul\ ( ()!rnri\stollct llurlrntrllrr ltnd srnc lus heen endorsecl ro JK Polluriorr
('ontrol Commillec b) lhe llcrir,nul \\ il(llili' \\xrJcn Kusl:rIrr rrclc letrcr \rr. RWL/K/Lcgall2023-241218-
79 dr. 25-01-202.1.

whereas, the Mining Activity in quesrion is not permissible as per rhe directions of on'ble SuPrcnrt('oun ol India

W^t t olli.. ttor.mb.r' apt,l

Pditesn Ahowon. ro.car Conolex
Glodni. frcnt&i Nooo.

roulu: Or9r-24169225

tu nn.t qlf,ce : Moy-utect

ch/Fo, ot94-2371 165

Consequent upon the above. thc consenr tlrantcd lo M/s Baba Chcmicols, Bagna Uri Baranulla is
herebl uithdraru rrith intnrcdiillc cllcct iulrl in cxcreisu rrl porr,,'Ls vcstc.d in lhc" J & K Ibllutbn Con(rol
Committee under Secrion -ll (A) rrl the .\ir (l)rcrr.'ntion ar)d Lonlrol ol pollution) Act, t9g! and Section
33(A) oflhe Water (Prevention and ('ontrol ol Pollurion) Act, 197{. in rhis behalf'. rhe tbllouing direcrion
are hereby issued:-

i). Deputy Commissione/ District Magistrate, Baramulla is directed lo gel the Mining activiry undor
the namc and sryle of M/s Baba chemicals Bagna Uri -Baramulriclosed imrned'iarely. 

'
ii) Executive Engineer. KPDCL. F-lectric Division. Baramulla is directed to disconnect ihe elecrric

suppll ro rhe ahor e said \lining Acri\ il\. il'procurcd
iii). Director (ieologl & \lining Dcpartnlent. l.rashnrir is direcltid revoke thc mir.:ing licc'nce/permit tbr

the Mining Acrivitl as thc casq mtr be.
iv) Prop. llUs Baba Chemitalri .llagna Uri -Baramulla is {iirected k) cease the operdrron ol the ivlining

activity forthwith.
As approved by rhe ( onpcrent A[thr)ril)

lbl p,,/tlo\-rs\

l>'t
{ K Ranr

<->

\

\lcnrbcr
JK PCC Jamnru\o:JK PCC,LSK,

Dared:- (i . olrStr:
Copy to the:-
i).
ii).
iii).
ir)
v)
vr).

vii).
r ili )

PCCFlChief Wildlife Warden J&K lbr infomBtion snd necessary actior.

3:::]i.: :':1,1.:1.:l:1._.lli','i., 
\l,,Eisrrarc Baranlu n tor informition and rrecessary action.rlegr\)n trrr(!lr)r. p( ( . lr.lr:hntir l'(lr iolbrntation and lbllot\ up action u_ithln fonnight.Direcror Ccologl arld \lining l)cpartnrcol. Kashnrir lbr infirrniario,,lna 

"".aar"ry 
o",ior.Executive Enginr'er. KptX.l.. tilccrric ni,,.is;on. g.ro,rruii, ii,r'i, iir*rr,ir" 

"nd 
neccssan actionDivisionat otltcer. pCC B.nrnrulla lirr irr.tirnnario,. *i,f, ,i" al.*i",, i" i;r*r ;";;:* i,; J[ll" _*,implernented rhrough Districr Ad!!rinistrirlion in t"tt", sura ,prii.

ln-Chargr ueb sire pollullon Crlnlr()l (i;; #; ii.{q' " .i.tX W; t:,fl l,li5{lilllfrX -H; c*,'/or-
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Whcllas, ( rrlsclll lr.rr \lining r\cu\ rt\ \\lr issucd to !l/s Jehlum Vallel Cypsum' Dara Cutliya -

Baramulla as u.arramed under Scction 25/26 and Seclion 2I of tlre Water (Prcvention and Control of
Pollution) Act 1974 and Air (Prevention alrtd C'onrol ofPollution) Act, l9El respectivel).

Whcrras. Mining ActiYiF-. is categorized as Oronge Category activity oo thc basis of pollution

porential. tbr thc'purposc ofsccking tltc conscnt tiour the JK P( (..

Whcrcas. llorr'blc High ( ourr ()t .lxn)nrLr li Klshrlir':rrd i.atlalh at Srinagar vidc its orrlcr dt.29-02-

2023 in WPC No. 26{9/2022 titlc,.l \l s I'oucr Chemicals :rnd Ors versus Unior Terrilory of J&K &
Ors. has diR'cted ti)r d(marcation ol Lochiporu llildldtt Sanctuu4'

wh€reas, the Hon'ble High Coun has lurther obsen-ed that "irr cose qller said demtrcsrion lhc
mines o! the otfuing holderc aru lound to be silnaled wilhiu lhe prohibited zo,t s, lhe mitring hol.let sholl

Iorthwith stopfiom carrying out .e mining octiviti*".

Whereas. Hou'hle Suprcure ( oulr irr its orLler dated I'd. .lunc. 1022 directcd "thtt cach pratected

forest. th. i|tLtlio,ul purl tr xilllil< || rlLltktt.t ttrt httt ot l:5/ t,l ninin n rntc kiktnttrt neusured

thc guirlelincs o/ y'" ['chrua4' )0l l .thull ha .ttrictl.t qtlhertld b
Whereas. \\'ildliti' Warden, North Kashmir Division Soporc vide lelter ,.*o. WLW(NIEstttil02l-

24l210-t I dt. 2241-2021 has submined list ol Vining units falling uithin one kilomcter ol Lachipora
Wildlifc Sancuary t() lhc Dcpul) ( (nnruis:,iotrcr Uaranrulla and sun.' has been cndorscd to JK Pollution
Control ( ommittce lrr thc ltcgional \\'ildlili' U'urden Kushnrir lide lcttcr lio. llWL/K./LcgaW023-2412111-
79 dr. 25-01-202{.

\\'hereas. thc }linin! .\cu\it) iu r.lucstirrn clnnot hc ailoucd to run rvith abore status rs per thc
dircctions of Horr'hlc Suprcmetoufl ol lndia arrd to the dctcnDcnt ol hunlan health alrd enr ironnrcnt.

Consequcnt upon the above, the consent ganted to lvl/s Jehlum Vallcy Gypsum, Dars Gutliya
Baramulla is hereb,"., u ithdrasrr l'ith immediate efl'ect and in exercise of powers vested in the J & K
Pollution Conrol (ommincc under Secrion -11 (A) of rhe Air (Prevenrion and Conrol of Polluion) Act,
l98l and Scction 33(A) ol'the Wraer (l)rqrcnrior and ('ontnrl of l\,llulion) Act, 197j, in this behalf, thc

follorving dircctions irre hcrebl isstrcrl:-

i1. Deputy Contrnissioncr' l)istrict \lagislralc. Baramulla is dircctctl to get thc t{ini11g acrivit] under
the name and sr1'le ol' M/s Jehlum Vallct'C1.psum, Dara Gutlil.a -Baramulla closed immediatell..

ii) Fxecudve I'-ngincer. KPD(-I.. l:lcctlic Dirision. Baramulla is directed to disconnect the electric
suppll to thc aborc suid nrrning acrir i11. tl pRrlurrcd.

iii). Director Geologr & \lini[g l)epanmcnt. Kashmir is direcred revoke the mining licencetpermir tbr
the Mining Acti\ it] as rhe cusc may bc.

iv). Prop MA Jchlum Vatlcl'Gypsum, Dara Gutliya -llarnmurh is directed to cease rhc operatiog or'
thc Mining acrir ir1 tirnhrith.

Asapprorcd h\ thc (i,mpctclt .\L(horil\

(K llar

q \ lcnr
JK PC Jammu

lelar\

ry

il:;# iTii,ri.,f? /'=. / f 5\)- \311
(iopY t0 the -
i,. P('('t. ( hi., \\ iltllilc \\ ar.,iurr l&l\ rtr r,,,,rjr.rlir)rr nrrrl rrcrc,sarr ,rr..riLrr.iU. [)cptrtr ( onrrrrr.,,,,rrer l)l\tn(i \,.r:, rt! I{,,I,t,,IIIILI rIr ,,1.{IrJlt,r:,liRlrrr!(5inn:rLttr,,iiii). Rcgrnlal Dtrc.r({. P(( _ kirshIllr t.,r !t,,r.rr:i!ttott r J t.,tt,nr up aitr,,rr * rrlrr" ,".i;*i,,ilt. Director Ceologv and Mmxtg I)cpartmcll. Koshlrrr firr infnr.maiiorr n,rd ne"ersary action.v) Executive Engineer, KpDCL. Electric Division Baramuu, ior inio.n,utioo und necessary aclionvi) Divisionar olrcer. pcc Baramura rur inro-rotion, *iri;;;;;'," folorv up and get the crosurc ordcr... rmnlem|:ntcd through l)islricr ,ldminijtral;on in f*t.,,rn,f ,or;a'-"-'!rr\ tn-( harqc \ch site pollurr,rn ( ontn-ll (.xnrrittcc lammu fo.rirploading rhe ctosLrre order.v/,i tn {LJu* v',/y
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oRDER No. : IlSJxpcc orzozc
DATED , Ol tO2t2O24

Whcrcrs. M/s Srcd l\'lohd lrshud. Dura Cutlit, - lJur|lmulla has l'ailed lo obrain conscnt from the
JK Pollution ( onrrcl (innllrittcr lr, \\!rrranr(-.i ondcr Section 25/26 and Section 2t oilhe Wrter (Prevention

and Conuol ol'lbllution ) Act 1974 urrd Air (Prc\entron aud Control ofPollution) Act, lglJl respectively.

Whereas. Mining Activi$ is categorizcd as Orange Category activity on the basis of pollution
potcntial, for rhe purpose ofseeking the oonsent frorn the lK PCC.

Whereas, Hon'ble High Court of Jammu & Kashmir and Ladakh at Srinagar vide its order dt. 29-02-
2023 in WPC \io. 261912022 rillcd luis Tolter Chemicals and Ors Versus [.]nior Terriaory of J&K &
Ors. has directed tbr dcnrarcotioi ol l.uchiporu wikllile Sancrwr!.

Whcreas. thc tl,rn'blc Hig[ ('ourt has timhcr ubser"'ed thut "in cuse aft€r said dcmsrcstion the
mitres of the minillg holders ar€ found to be situated withi[ lhe prohibited zoncls. the mining holder
shall forthwith stop from carryilg out the minitrg activities".

Whereas, Hon'ble Supreme Coun in irs order datcd 3'd. June, 2022 directed "thst each protected

fotesl,lhot is nalional porl or wildtda sonctu(ry must hove an ESZ of minimum one kilometrc measured

Irom the dernarcatcd bout .la4'ofsuch prorected loresl in which lhe acli|ilies ptosctibed ald prescibed in
the gtidetites of y't' Februury 201 ! sholl be slrictb' odhctetl ,o".

Whereas. Wildliti Wardcu. Nonh Kashmir Division Soporc vide letter No. WLW(N)/Esta/2023-
241210-ll dt.22-01-2024 has submirled list of ivlinirrg units falling within one kilometer of Lachipora
Wildlife Sanctuarl,to lhc Deput) Conmissioncr Baranulla ard samc has been endorscd to JK Pollution
CoDtrol Conxnittee by rhe Regional Wildlil'e Wardcn Kashrnir vide le(er No. RWL/K/LeCsW023-24n7A-
19 d|.25-0t-2024.

Whereas. the MininS Acti\ it\ in qucirion is not pcrnrissiblc as pcr the directions of Hon'ble Supreme
Coun of lndia.

No*' thcrclore. in exercisc of pouers vested in the J & K Pollution Conrol Committee under Section
3l (A) ol the Air (l,relention and Courrol ot Pollutirrn) Act, l98t and Sectiotr 33(A) of the Wrter
(Prevention and (ontrolofPollutiorr) Acl, 197J. iD rhis beh lf. thc lbllorving direction arc hcrebl issuedi

i). Dcputl Comnissioncr: Districr \,1agistrarc. Barumulla is directcd ro gct the Mining acriviry under
the name and stvle of iu/s Syed Mohd lrshsd, Dara Gualiya -Ilaramulla closed immediately.

ii) Executive Engineer. KPDCI-, Electric Division, Baramulla is directed to disconnect the electric
supply to the above said mining acliviry, ifprocurred.

iii). Director Geology & Mining Department, Kashmir is directed revoke the mining licencelpermit for
the Mining Acri\.it,,- as the c&se rnay be.

iv). Prop. M/s syed Mohd lrshad. Dars Gufli!a -Bar&mulla is dircctcd ro cease rhe operdion ofthe
Mining acriviry tbrthrvilh.

As approvqd b, the Compcrcnr Aurhoril)'

(K

q JK PCC Jammu

l4

No:JK PCC rsK/ 669l,:+/t3Lo-\3r-t
Dated:- Of /ot :0:.t.
Copy to the:-
i). PCC[/Chief \Yildlife Wtrden J&K for infonll0rion and necessar! acrion.
ii). Depuq/ Commissioner/ Disuict Matsislrale Baramulla for information and ncccssarv ecrion.

liil. Regional Dircctor, rcC. Kashqir for information and follow up action wilhin form"igh..ir). Director Ceology and Minirrg Dcpanmenr, Kashmir for information and necessory iction.
v) Executive Engineer. KPDCL, Electric Division, Baramulla for information and necessarv actionvi). Di\isiorMl ofnccr. PCC Bt.amllla for inlbrmatioo. $irh the direction to tollow up and gct the closure order

. implemelted through District Adnrinist|ation in lener sard sprit.t,ii) ln'( harge rvcb site Po.llutl(D ( onrror c,rrnrncc Janrnlu for uo[)adine tlc croiure orderviii). Prop w.SlE{ l.khd Srshodj Uer*q &.ell4YU-ER3qrqtrr [.r e"-$.i4.
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Sda.t Olri. : M or.UtolElwinru ollk e- Noretubct ap. t
Foiu$h ahouor, Fo,4t aofi,tex
Glo.ln, rrongdt N4FL

reutdt' O191-24269225

cllraal mcnrbcrsecretarljkspcb@gmail.com

oRl)l.lll \o. ' }}b.lxP< f' uf lo:r
DA'II:D : Olr02/202.r

Whereas, Coffenl lbr \4inirg Actir it1 trts issucd to Mls Sl ed lVlohd 'I'ahir, Dara Gutliya -
Brrrmulfr as rvarranted under Section 25126 aru! Section 2l of the Wal€r (Preventioo and Control ol'

Pollution) Acl 1974 and Air (Prevenlion and Contol ofPollution) Act, l98l respcctivcly.

Whcrcas. Mining .{ctivity is categorized as Orange Category activity on rhe basis of pollulion
potcntidl. lbr rhc pur|osc,rl scckitt.l the corls.nl Iiorn thc.lK l)CC.

\\'hereas. llon'ble Iligh ( oufl ol Jarurlu & Kashurir und l,atlakh at Sriuagar ride its order dt. 29-02-

2021 in wPC \o. 26{9/2022 titlcd \'l:s l'o$er (ihcmicals lnd Crrs vcrsus Union Territon'of J&K &
Ors. has directcd lbr dcmarcalioll of Lachipora Wikllile &mctuury.

Wheress, the Hon'ble High Court has further obsen'ed that *ir case tfter said dcmarcrtior lhe

mioes of the mining holdcrs rre found to be situ.tcd within the prohibited zooe./s, the mininB holder
shlll forthwith stop from carryiltg oul lhc minirlg sctivilica.

\\'hcrcas. llon'hlc suprcnrr (ilr1 in il:. rrr,,lcrr'l,rtcd i"r. Junc. l0ll Llircclcd "lhal each prolecled

Iorcsr, that i$ ,tuliofiol larA or rillliJe ;unLttrur.r tru\t httt tt,t L)SZ ol ntinintun one *ilometre measured

Jrom thc rlemurcole houtrdur; o! stch prute.'te.llorci i b'l,i.h the u.li|ilics P.otcihed ad presctibe.l irt
the guidelines o! lh Febrwrl' 201 I thull be ttrictb ulhud to"

Whereas. Wildlil'e warden, Nonh Kashmir Division Sopore vidc lctter No. Wl-w(19/E3fif2023-
2:t/2l0-ll d1. 22-l)1-2024 has subnrined lisr of Mining units falling within one kilometer of Lacbipora
Wildlife Sancnra4 ro the Dcpul) (\rmmissioncr Baramulla and same has been endorsed to JK Pollution
Control (lommittcc b-". thc l{cgionul Wildlit! \Varden Kashmir vide lencr No. llWIlK/LegtV2023-Un7E-
79 dr. 25-01-202J.

\\'hcrcas. thc \,1ining ,\ctir it1 in quc'stiou is nor pcrnlissiblc as pcr lhe dirccrions ol l"lon'blc Suprcrnc
Coun of lndia.

Consequent upon tbc above. the consenr granred to M/s Syed Mohd Tahir, Dara Gurliya
Ilaraurulla is herebl' lvithdrarvn u/ith immcdiate cn-ect and in exercise of powers vcsted in the J & K
Pollution Contrcl Cornmittec undcr Sccrion -ll (A) ol-rhc Air (PreveDtion and Control of Pollution) Act,
l9El aud Section 33(A) ol thc Wsler (Prc|eutioD and Conrrol ol Pollurion) Act, 197{, in this behalt. lhe
following.Jirection uc herchr r:iued.-

i). Dcputl' Comnrissioner District Magistratr:. Barrmulla is direcrcd lo gel the Mining activity undcr
thr namc and strlc ol' Mis S;-cd ltohd Tahir, Dara Cutliya -Baramulla closed immediately.

ii) Erecutive [:ngine!'r. KPI)C1.. !k'ctric Dirision. Baramulla is dirccted to disconnoct the electric
suppll to tht aborc said \lining.\uririr]. it procurcd

iii). Direcror Geologl & \'lining Depanmcnt. Kiuhmir is directed reloke rhc mining licence/permit for
thc l\4ining r\ctivit-r' as rhc ci$c ma)- bc.

iv). Prop. M/s Sycd Mohd Tthir, Dara Cutlila -Baramulla is dirccted to csasc rhe operation of the
Minirg activity lbnhwirh.

As approved by thc Compereor Aurhorily

(K ).

JK PCI an)n'tu
No:JK PCCTSK/ 6b9;,ozll l5ft-BlS
Daled:- G, /02/2024.
Copy !o the:-
i), PCCFlChiel Wildlih \\,arden J&K ftrr irformartrn anrl necessan acrion
ii) Deput_r Comrni\sioncr t)istrict llagistrats Buramulla tbr irltbrnraraotr nrd ncccr:*n aclion.
iii). Regional Direcror. l,C(. Kdshnrir lor irlirrrnutiol nd tbllo$ up acriorr *ithin lbnnight.
iv). Direflor Ceolog) and Mining Depanrnert. Kashmir lbr inlbmratiorr and necessan action.v) Execudve Enginecr. KPDCL. Elcrtric Division, Baramulla lbr inlbrmadon and necessarv acrionvi) Divisionol Of'ficcr. I'CC Baranrulla lor infonnation, with the direcrion ro follort up and get rh; closurc order

implenlented lhrough [)istricr Adlrinislration in lcner saDd spril.
tii) ln-fh(rge web site l,ollrrt(tru (orrrrrl Cornmittee Janmu li.rr uploadilg thc.losure order. -l . -
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oRDER :\-o, , )5'l .lxpcc orzoz.t
D..ITED t 6l rOZ,tZOZt

Whereas. C'onsent for lvlining r\ctilitl u'as issued to M/s Rsz Chemical,Niloosa- Baramullt and the

unit holder has t'ailed to renew the consent as w.arranted under Section 25/26 and Section 2l ofthc Wrter
(Prevenrion and Control of Pollution) Act 1974 and Air (Prevention and Conrol of Pollution) Act' l98l
resPectivelY.

Whereas. Mining Activiq- is categorized as Orange Cstegory- acrivity on the basis of pollution
potential. fbr th!'purpose ofseeking the consenl from thc JK PC(].

r, \\'herras. Ilorr'hlc Hrgh ( L,u11 ol lJnlnru& Kashruir rLntl l.adiikh rt Srinagar ride its order dt.29-02-
2023 in \VP( No.2649/2022 tillcd \l \ Iontr ('hcmicnls nrrd Ots \ cr'lius Lnion lcrriton of J&K &
Ors. ha-s direcled tbr dcmarcalion ot' Ltchiporu ll'iltlliJe Sanctwr1.

Wherers. the Hon'ble High Coun has funher observed that "iu case after said dcmarcatioa the

mines of the miniDg holden trc found to be situated withfu the prohibited zotre/s, the mlnhg holder
shall forthrvith stop from carryiDg out thc mining activities".

\\ihercas. Ikrn'ble Suprernc Coun in irs ordcr dated l'd. JLmc. 2{)22 direcled "lhd each prutected

Jorusl, tltat i5 nutiond p rk or ttildlife srnduorl nwsl huve rn ESZ of ninimun onc kilon,elre measured

fron, ,hr dentucutel boundtrl, o! wch protecteltorcst irr tehich the qclirilies proscribed and prescribed irr
the guidelinet oJ Ch I'ebruary 201 I shull be stticlly adheru lo".

Whereas. Wildlife Warden, Nor$ Kashmir Division Sopore vide letter No. WLW(N)lEsttl2023-
24a10-ll dt. 22-01-2024 has suhniued list of Mining unis fdling within one kilomeler of Lachipora
Wildlife Sanctuar,r'to thc Deput)' Commissioner Baramulla and same has been endorsed to JK Pollution
Conaof Committec by the Regional Wildlili: Wardcn Kashnrir ride lcttcr No. IIWL/K./LegaU2023-24t278-
79 dr. 25-01-2024.

Whcreas. thc lr{ining Acti\ itt in question is not pcmrissible as per thc directions of Hon'blc Supreme
CouIt of lndia.

No$. therefore. in exercise ol'powers vested in the J & K Pollution Conuol Comminee under Section
31 (A) of the Air (Prcvcntiorr and Control of Polhrtionl Act. l98l and Section 33(A) of the Water
(Prcvsrtion and Control of Pollution) Act, 1974, immediare closurc of Milling Activiry under the name and

stylc ol M/s Raz Chemical,Niloosa- lhrnmulh is ordcrcd and in this behalf, the tollowing dircction are
hcrebl issucd:-

i). Depuly Commissioner./ Districl Nlagistratc. Baramulla is directed to get the Mining activity under
the name and style of M/s Raz Chemical, rr*iloosa- Baramulla closed immediatelv.

ii) Execulive Engineer. KPDCI.. Fllectric Division. Ilaramulla is direcred to disconnect the electric
supply to rhe above said Mining Activit). il procured

iii). Direclor Geology & Mining f)epannent. Kuhmir is direcred revoke rhe mining licence/permit for
lhe Mining Acriviry os thc case ma1, he.

iv)- Prop. M/s Raz Chemical.Niloosa- Baramull! is directed ro cease rhe operarion of the Mining
activiry tbrthwith.

As approved b) the Comperenr Aurhorit)
(K R

,
?

I

I:;JI',&',t',1;;$eE 7oz+ / tu\ - \t\r
Copy to the:-
i). PCCF/Chiel Witdlife !varden l&K li)r inlarnralion and neccssany acrion

JK PCC amnlu

ii). Depur- Cornrnissionerl District Vagistrarc tsararuulla lbr intbrnrnriou and ncccssary acrion.iii). lLegional Direcror. PCC. Kashrnir l'or intbrnration and fbllo\\ up actiol r.irhir tbn;ight.iv). Director Geolog and Mining Departmcnt. Kashmir tbr inlbnnatiorr and ecessary aclion.
v) Executive Engineer. Kt'DCl.. Electric Division. Baramulla tbr inlbmarion and necessary actionvi). Divisional Ollicer. PCC llalantulla for inlbrnralion. with the direction ro follow up and get rhe closure order

irnplemerrted tluough Disrrict Adfirinistralir.)n in tetter sond sprit.

l i i l ; l::l''[il t"L*,"Ji':,Si,si i,, llilii ]#I, . gy*:.,[ r 
".r5 "'lli;t r"i.
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DATEI) | dl 

^)2t202t
U'hurcas. ( (,r:'\:nt Itrr'\lirrirtg \ctiritr sus issu!!l to V/r Snos lVhihc. \iloost- Ilarumulla as

\rarrant.d ullder Sc(tiou 25/2(r xuJ S(ction ll .ll thc \\rt(r tl'r'!'\antion irnJ t'ontr)l rril'ollutionlAcl l97J
and .{ir (Pre\enrion anrl ( ollr.rl ot Prrllution t Act, l9El rcsl)c.tr\ cl).

Whereas. Mining Activity ir categorizcd as Oran,le Category rctivity on the basis of Pollution
porential, for the purpose ofseeking the corlsent f'rom the JK PCC.

Whcreas. Hon'ble High Qrun of Jamnlu & Kashmir and l-adakh al Srinagar vide its ordcr dt. 29-02-
2023 in \\'Pt' No. 26{92022 litlcd \l s 1 u$rr Chemicrls and Orr versus Uoior Terrilon' of J&K &
Ors. has dirccted li)r dcrntrcaliol ol- Luchiporu WiklliJ'e Surcluary-

whcrear. th!' Ilol1'ble High Courr has I'urther obsened that "in casc after said deDarcstion the
mitres of the mining holders arc found to br situated wiabilr the prohibited zone/s, the mining holder
shrll forrhrrith stop from carrying out the mioirlg sctivities".

Whereas. on'ble Supremc Courl in its order dated 3d. Junc. 2022 directed "that each p?otected

lorcst,,hal k nalionol ptrk or wiklldr stncr$ur.t musl htve an ESZ ot minimunt o e lilomete messurcd

frcm ,he denurcoted bounda4' of t ch ptottctul lbrest in which lhe octirities prcscibed ond prescribed i
the guidclines olln l-ebruul )01I thall be ri.tl! ulhtre tu".

\\'lrerea-s. \\ ildlilL' \\ ardtn. \orth Kashntir l)ivision Sopore rirJe lener No. WLW(N )/Estt/2023-
2dl210-ll Llt.22-Ol-2O2t has lutmirt('d list ol \lining units l'alling rrithin one liilometer ol'l-achipora
Wildlifc Sancruary to thc Dcput) Cornnrissit,nr:r Baramulh and sanrc has been endorsed to JK Pollution
Control Committcc b1 the Regional $ildlil-c Wardetl Krshnrir vidc ldter No. RWIJK./LggaW023-241278-
79 dt.25-0!-2024.

Whcreas. thc Mining Activit\ iu question is not pcrntissible as per the directions of Hon'blc Supreme
Coun of Indir .

Consequent upon the aho\ c. lhe consr'rll grantcd to Il:'s Snory Whilte,Niloos!- Baramulla is hereby
\vithdrawn wih inrmediate efltct and in exercisc oi po$ers vcstcd in the J & K Pollutiotr Control Committce
und'-'r Scction 3l (.\) oithc Air {Prc\enriorl and (ourrol ol Polluti(rn) Act, l98l and Se(ion 33(.4,) ofthc
rffatcr (Pre\cnlion and Control ol l'ollutiout \ct, 197.1. in this bBhall. the lbllorrirre direction arc herebr
issued:-

i). Deput) Commissioner Dislrict Magistrate. Baramulla is direcrcd to ger the Mining activity undcr
the name and style of M/s SnoN Whilte, Niloosa- Baramulls closcd immcdiatelr,.

ii) l-lecutivc l:ngineer. KI'l)C1.. Elcctriu Dirision. l]aranulla is directed to disconnccr thc clectric
suppl) to thc ab()vc said !lining i\eriritl. il'pllrcured

iii). Director Ccologr & \linilg l)cpannrcnt. Kashnrir is clirectcd revoke the rnining licence/permir for
thc llining ..\cti\ it) a! th('ca-\r nrr\ hc.

ir). Prop. Il/s Snon Whiltc,:l iloosa- Bsr&mulla is dirccted to ceasc the operation ol'rhe Mi[ing activit]
lbrthr.r'ith.

As approved by thc Compercnt Authority
(K

\lcmher S

+
JK PCC J

)r.l

No:-.lK P( ( i t-SK.
Dared:- $l 4;2"111-'-1
(lop1 to thc:'

-(g /,,/ f3t{t-\}Sl
tI

i). Pcclrichief wildlife Warden J&K tbr inl'onnarion and necessary action.
ir. Deputy Comnrissionerl District Magistrale Baramulla for information and necessan, action.iii). Rcgional Dirccror. PCC. Kashmir for.inlormation ard follow up action within fon;ght.iv). l)ireclor Geok)g) and !lininq l)cpanolcnt. Kir;hmir fnr inlbnnation and nccessan acliotl.
\ ) E\ccuti\ c I nginccr. K l'l)( l . l: lce trir: l)ir isitrn. lhranr ulh tirr in lirnn.rrion lnLl n!,ccs:\irn ucnonvi). Divisional Olliccr. IrCC l]arlmulla li)r intirnrarion. rrith thc dirccri,rn to tollu\ up ,,,,d g"r tl,e .f*r* orO",
... impleme[Ied through Distri.l Adminislrntion ilt lefter silld sprit.til. ln-Charge rr*h site polluliol.C onrrol Cornmittee Jammu for'uploading the closurc order- .tiii) prop. w' snoH. wht*c; Nt\tssl.[qq.".^rr." \;""u-ii\ii*, -
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U:hcrcas. (-onscnl ,irr:vlining./\clivill $'as issucd to lVUs l{ecl8m Valle}'Cypsum, Sslams sbrd
DNchitrs- Blr&mulla and thc unil holder has l'ailed to renetl the consent as $"rranted under Section 25126
and Sectior 2l of the Water (Prevcrtion arld Control ol Pollutioo) Aca 1974 ond Air (Prcv€nrion and
Control ofPollution) Acl, l98l respectivell.

Whereas. Mlniag Activity is categorizcd as Oratrge Catsgor) activity on the basis of pollulion
potcntial. for rhi] purpose ot sceking the consent from the JK PCC.

\\'hercas. llrrn'blc High ( ourr ,)l .lumnru & l.ashrrrir and I.udalh rt Srinagar vide its ordcr dt. 29-02-
2023 in \\'P( \o. 26J9/2(122 rirl((l \l .'l'o,rcr ( hc ricah alld Or! \'crrus Lnion l crriton ofJ&K &
Ors. has directcd li)r llcnralciruon ot Loch4tot.t ll iklli./e Sunctua4-

Whereris. the Hon'ble High Coun has further observed tlrat "i! casc tfaer said demarcatiotr the
mioes of the mining holders llre found to bc situatcd Bit[in the prohibited zone/s, tbe DiDing holder
shsll forthi"ilh stop frum crrryinB out the nlilting lctivities.

Whercas. llon blc Suprcnrc ( oun in its order dalcd 3'd. Jurc. 2022 directed ^thol eqch protcclad

Iorest, lhot is ,totionol porA or x'ildlile sd cluary must h(te on ESZ of minirtum one *ilomelre measurcd

from the denarcoted botr,dut)' atf such protccred lorcst in whith lhe qctitilies proscribed orrd prcsc bed in
the guidelincs ofit Februffr l|l I thnll be st ctb t!.lhett.l lo"

Whereas. Wildlil'e lr\'arden. Nonh Kastunir Divisiou Soporc vide letrer No. WLW(Nygstt/2023-
24n10-11 dr.22-01-2024 has suborittcd list of Mining units fallinS \ryithin onc kilometcr ol'Lachipora
Wildlife Sanctua4 b the Depuly Conrmissioner Baramulla and samc has been endorscd to JK Pollution
Control Conrmitl'ec' bl thc Rcgional $ ildlit'c lvturden Kashmir vide lener :,wo. RWLIK^.egr,|/2023-241218-
79 dr. 25-0r-202d.

Whercas. thc Mining Activit) in q uestion is not pcrrnissible as pcr thc directions of I lon'ble Supremc
Coun oflndia.

Nou. thcrcltrrc. in cx!'rcisc ol po\\crs rested in thc J & K Pollurion Conrrol Comaittee under Section
3l (A) ot th|j ,{ir (Prc\cnti(ni anJ ('ol[rol of Pollurion) Act, l98l and Scctiotr 33(A) of rhc Wster
(llevcotion llnd (irttol ot l'ollution t Act, 197.1. in lhis bchnll'. the tbllorr ing riircction are hereby issued:-

i)' Depul) ( ommissioncr' Districr r'lagistratc, Baramullq is directed Io gct the Mining activiry under
the namc and sryle of M/r Ncelam Valley Gypsum, Salama abad Dachioa- Baramulla closed
immediatcly.

ii) Exccutirc linginecr. KPDCl.. Elt-ctlic l)irision. Baramulla is directed to disconnecl the electric
suppl\ ro rhc ahd\ c said \lining \cririrr. iflrocurcd

ii). Ditrcttrr Ocologr & \lining l).plnnrL.nr. Klshnrir rs dirccrsLl rer,okc the nining liccnce.pcnnit lbr
the \,lining .\utir in as thc casc rra\ be.

iii). Prop. M/u Neelam vsllry cypsum, salama abad Dachina- Baramullo is direcrcd ro cerse lhe
operalion ofrhe Mining activit), tbnhwi&.

As approvcd b1 rhe ('ompcrcnt Aurlroritl

rK
\lrrn

ft'*i:# Tii,T#,i5e /:'r/ r5s>- 13fr
Cop! to thc!

t{c

i). PCCFlChiet Wildlife Warden J&K for informarion and necessaw acrion,
ii). Depu\ Comolissioner, Distriat lvlngistratc Bsrarrrulla fbr informatiort alld ncccrsan ac(ion.iii) Regi(nta! I)irE!rr)r. l,CC. Ka\h0rir ti)r rrlinmalion ilnd ti,lkrrr upaerionrrirhirr tirnnighr.
i\) Direcror (ir:,rlorr rn(i \lrrirr l)cIr rrerrr. l.,rr"lrrrrrr l,'r rnt.,nlllrrL)r rlr{l neL(!:a^ n.tion
!) llxecuti!e t:rrginee,r. KI,l)t l . I luetr.rr. l)irisrrrn. Ilarirruulh lirr tnlirrm.ilron and n((es:ilr\ cctlonvi). Divisional Olljcer. PC( llatarn[lla li)r inll.rrnarior- \\ilh rhc dirccrion to tollorr up and ger rhe closure order
.. implene cd through Distrj.t Adrni[istrarion in lcne, sand sprit.vii). ln-Charge *eb site Polluliol ( ontrol Comminee Jamtnu for uDloadinc thc closurE order_riii). Prop. iu/i l\eetor^r.\ \d![y qlf$}r\ 5 Sdq.."o -ebd 

D c.f^G0cr Brrwqlr
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Whereas. M/s Noor lVohd ['rumhoo. Chhula- Blranrulla has thiled to obtain consent f'rom the JK

Poltution Control ('ommittec us rvarrurled undcr Scction 25/26 and Section 2l of thc Water (Prcvcntion and

Control ofPollution) Act 197{ and.Air (Prevention and Control of Pollution ) Act' l98l resp€ctively

Whereas. I\tining Activi$' is categorizcd as OranSle CategoQ' activity on the basis of pollution

potentia.l. for the purpose of ser.'king the consent t'rom the JK PCC.

Whereas. llon'ble lJigh ooun ofsrinagar Wing vide its order dt. 29'02-2023 in wPC No.2649f2022

titlccl tvlls Toter Chemiuls and Ors Versus Union Territory of J&K & Ors. has directed tbr

demarcation of Loeh ipora ll ildl ile Sauctuorl.

\\,hereas. thc Hon'ble High Court has tiflher observed thal "in casc after said demarcation the mines

ofthe mining holders are lbund (o be siruated rvithin the prohibited zonqs. (he mining hokler shall forthrvith

stop frr:m canl ing ,rut thc ntining itctir ttic'.

Whcreas. Hon'ble Suprcrnc Coun in its order datcd i'r. Junc. 2022 din-cled "lhat cach protected

fores1 thut is notional petk or *ildlile sonctkuo'nusl hove un ESZ oJ minirnum one kilometre measured

lrom the dcnar*tetl boundtl o1 ruth pn aocd.ldrest in vhich the uaitities proscribed and prescribed in
tht guidelinc:,,1 t/" l'chruurr )ttll $nll fu \tridlt udher,tJ t,'"

Whclcrs. \\'ildlile
2.1/210-l I Lir 22-01-202J
\\'ildlifi Siuctuar\ kr tlrc
Control Conrniucc b) thr
79 dr. 25{l-202{.

Whereas, the Mining Activily in question cannot bc allorved to run with above status as per the
directions ofHon'blc Supreme Court oflndia and to the determent ofhuman health and environment.

No\!. thcrelefc. in c\(rcisc ol po\\cri r csted in thu .l ar K lbllulion (\)ntrol Committee under Section

3l (A) (|1 th. Air iPrr...clllr('I ullJ (,'r,rr,l ,,r l'ollrrirrrrrr.\cr. lgtil .ut(l Srction -]31,\) oilhc Watcr
(Prevention ond Cixltrcl ol I'(,lluuoll],\ct. 197{. in this brhirll. thc lirllo$ing Llirccrion ure hcr\jhr issued:-

i). Depuly Commissioner/ Di$rict Magistrate, Baramulla is directed to get the Mining activity under
the nsrne and stylc of M/s Noor ll{ohd Trumboo, Chhula- Baramulla closed imrnediarely.

ii). Director Ceologl & Mining Departmsnt. Kashrnir is directed revoke the mining licence/permh for
Ihc Minirlg Aclititt as thc case ma\ bc.

iii). Prop. M/r Noor Mohd 'l rumboo. ( hhula- llaramulla is dirccrcd ro cease the opcrarion ol'rhe
Nliri0s trcli\ rt\ tin'thtr rlh

(K Ranre
Mcmbc

\\ urdcn. \r.rrth Kashrnir Dir ision Sopore r itl,.' lctler No. WLW(N)/Esat/2023-
iras subnritte.l Iisr ol \lining unit' lirllinu rrithin rrne kilorrretrl of Lachipcrra
l)cput\ ( umnl\iiuncr llaramullil trrd same has bqcn endorsed to JK Pollution
Regional \\'ildlit'c Warden Kashmir ride leuer No. RWLlWLegzW023-241218-

No:-JK PC(':l,SK'
Dalcd:- ol ol lt)ll
Copl' to the:-

gUl 
l'"11566 -u\-r $ 

trrcc.r

i). P( t [ { hicf \n ildlite U ilrdclt J&K tbr intirrorarion and necr:\rar\ irclion.
ii). Depury Commissione/ District Magi5lri c [taramulla for iniirnration an<l neccssary action.
iiD. Regional Director. PCC. Kashmir for inlirnrution and follo$ up acrion withio lbnnight.
iv). Dirccror Ceolog) and Minillg Depanmcnr. Kashmir lbr informarinn and nccessary icrion.
v) Executile Fingineer. KPDCL. Electric Division. Baranrulla for information and necesscn,action
\D. Dirisitrrral ()lIcer. P( ( llaramulla li'f i torntation. with thc direclion to [ollo\ up anrl gcr rhc closurc ordcr

implenrcnred rhrough l)irlricl Adminr.trirlion ir letrcr s:rnd sprir
\ ii). ln-(.hargc I ctr sitc Ibllutioll ( (r]tr\]l( rrrrrrrilree Janrnru li)r uph)irding thr clo5urc ordcr.viii). Prop.M/s NOOT HE\d -f{usboo,, ChfiUUr.U.n-.^U" ,t* &npi.s.

As approrcd b) the Compctent Aulhorit).,.
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Whereas. M/s Khyber Indusrries, Jabador Bijhaml- Baranrulla has failcd to obtain consent from
the JK Pollutiol Conuol Committce as *firanted under Section 2526 and Section 2l of the Wtter
(Prevention and Control of Pollution) Act 197,1 and Air (Prevention and Control of Polludon) Act, l98l
respectivel!.

Whereas. Mining .{ctiYit! is catcgorized as Orangc catcgory aclivitt on the basis of pollution
potential. for the purposc rrl'secking lhc c(,n\cnt liom the JK I)( ( .

Whereas. I-lon'blc tligh ( rltin ol-Ji,irnn)tl dir Kashntir urrLi l-ud;rLh at Srinagar r idc its ordcr dt. 29-02-
2023 in WPC No. 2649/2022 tillcd \l:s li,$er Chemicsls and Ors Versus Union Tcrritorv of J&K &
Ors. has directsd lor dcmaruation ol Luchiporu ll/iltllife Sauctuury.

Whereas. drc Hon'ble l-liglr Court has furthcr obsencd lhBt "in case after said demrrcatioo the
mincs of tbe nrining bolders are found to be situat€d rvithin the prohibited zoBc/s, the mining holder
shsll forth\r'ith stop from crrn ing out thc nrining activiiics.

\\'hcrcas. lirrlr hlc Supr!,urc (r,rrn in rtr r,r,lcr datc.l i'1..lunc. l0ll directcd "thot eoch prorecttd

Iotest, that is rotional park or wihllife sanclut1' t tust have aa ESZ of ntinimum one kilottelre meosured

frum the demarculcd boundor; olsuch prolecledloresl in rthith lhc octivilies proscribed and prescribed in
thc guidtlites ofln Februar! 201t sh.rtl bc sttic y odhered to"

Whereas. Wildlilc Warden. North Kashrnir Division Soporc \ide letter No. WLW(N)/Estt/2023-
2'U210-11 dl. 22-01-2024 hls submined list of \{ining units lalling \vithin one kilomcter of Lachipora
\\ildlilc Sanctuarr to thc l)cpLttr (-onrnrissiolcr Baramullii ilnd samc has heen cndor:cd to JK Pollution
Control ( ornnlitt(c h\ thc l{cgiolul \\ ildlrte \\ arLlerr Ka'hn:ir r rdc lcllcr \o. R\\'Llh,/l .cgaU2021-211218-
79 dl.25-01-2421.

Whcrcas. the Mining Activitv il question is not permissiblc as per the directions ofllon'ble Suprcnre
Court oflndia .

Now, thercfbre. in exercise ofporvers vested in the J & K Pollution Control Committe€ under s€ction
3l (A) of lhc Air ll'rc\enrion and ('onlrol of Pollurion) Act. l98l and Scction -!3(A) of fie Wster
(Prc\crllion ,n)J ( ,'rrrr,'1 ol lJ,rllLttirrn r \cl. 197.1. rtl this bchall. thc lirtlo$it.Ic dirccti0n arc hcrcbl issued:-

i). Dcputl conrmissiolc| Districr l\lagrsrrarc. Barsmulln is dirccrcd to get rhe Mining activity undcr
the namc and stylc ol' M/s Kh.r.,bcr lndustrits, Jabador llijhama - Baramulla closed immediately.

ii) Executive tinginccr, KPDCI-. Electric Division. Uaramulk is directe<j to disconnect the elecrric
supply to the abovc said Mining Activitv, ifprocured

iii). Director Gcolog\ & \lining f)cpurln)cn1. Kashmir is dirccrcil reroke th€ mining licence/permit lbr
the \'lining ,\ctir itr ir tlic cJse rl.rr hc.

i\). Prop. ll/s Khtbcr lndustries..llharlor llijhama - tlarlmulla is riirectcrl lo ceirse rhe opqation ol'
drc Mining ctivir) Iorth\\ ilh.

As approved by the Compcrcnt Authority.

(K {"1

ilHl fr 
(' 

lil[-iL? lo:4 /r] 18 - Bls
Copy- to rhe:-

itlcmbar

$xrc
c.l tl

i). PCCF/Chief Wildtite Warden J&K for inlirmration anrl necessary action.
ii). Deputl Crrntnrissionerr Distriol Magistrrlc Baramulla for inlbrfitatior and necessary action.iii). ReSional Dirccl()r. I,CC. Kashrnir lbr inlirrrnarion and lbllcrrr up acrion *ithin fonnighr.iY). Direqtcrr Gcolog'\ lnd \linil!t l)efrirnlr(nt. Knshmir tbr inlirrniirrill anrt lecessiin acl{}n.r) Esecutne Enginecr. KPD(i1.. Illcctric I)irisiun. Ilurlnrulll li)r intbrnrarion ald ncccssar\ Jctionvi)' Divisional 0lllcer. I'CC tlararrrulla lor irlilrnralion. $ith the drccri.,Ir ro follo\\ up r,r,l g., it..foi,,r. *0",
.. nnplemente throuufi I)i:trrict Admini:,trari(,ll in lctt€r s0nd jpfil.

r::]: ln-Chargc rcb ylr,l,olluriul ( o rol ( ,\Inrilrcu Jammu lr)r uplordrn): the closure ordcr.\iii). Prop. w. KhybeV SyduS\y\C Acr\q&I Efiih;*.^-8.{.;"trc t .6-f0E;
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Whereiu. !l/s Knshmir !Iinrr{l }lills, Dura (iutlil'a- Baramulla has l'ailed to c'btain consent from
thc JK Pollution Conlrol Committue as rvaranted under Section 25n6 and Section 2l of the Watcr
(Prevention and Control of Pollulion) Act 197{ and Air (Pre\,enlion and Control of Pollution) Act, l98l
respectivel].

Whereas. Minirg Actif itt is calcgorized as Orangc Categort aclivit)'on thc basis of pollution
potentiai. for Ihr purpore ofseeking thc consent lrlnn th( JK l'(l( .

Whercas. I lon ble High (loun el'.larrmu & Kashmir and l-adakh at Srinagar vide its order dt. 29-02-
2023 in \l?C No. 26492022 titled Nl/s Torver Chcmicals ard Ors Vcnus Union Territory of J&K &
Ors. has directed for demarcation of Lachipora llildlile Sonctutry.

Whereas, the Hon'ble High Coun has t'unhcr obsen'ed that "in casc after said deorarcotion the
mines of the mining holders are found to bc siturtcd within the prohibited zonc/s, the mining lolder
shsll forthniih saop from carrring out thc mining activitics.

\l hercas- l-lon ble Suprcn)! ( r)urr rrr rrs ,rrJcr' .l.rtc,t i ''. .lurc. :llll dirc(ted ^thut eoch protected

forcst, tha, is natiotrttl puk or b,ildlile tan.t.tsq, nrust hr|v un ESZ of niuimum one Lilomclre tneasured

trom lhe demsrcsted bouadorl oJ such prutecledloresl il tphich ,he ocliyities proscribed and prescribetl itr
the guidelines otld February 20t I shatt be strictly odhered ,o"

Whercas. Wildlif'e Warden. North Kashmir Dirision Sopore vide leuer No. WLW(N)/E!rI2023-
24n10-ll d|.22-lll-2021 has subnritred list of Mining units falling \r'ithin one kilometer of Lachipora
\\'ilillili Sanutual nr rhe [)cnur\ (,rnn)issioncr l]amrnulh and samc has b!,en endorsed to JK pollutioo
( orrlrr,.l conrnitrct h\ rlr. Rc!r,illal \\ ilJlit't \\ rrLlcrr Ku.hrniI r idc lcrtcr \o. RWl/K,/t,cgrll2ll23-2t?1g-
79 dr. 25-01-2021

_ Whereas, the Mining Activity in question is not pcnnissible as per rhc direcrions of Hon'ble Suprcme
Counoflndia.

Nou. therefbre. in exercise ofporvem vested in thc J & K Pollution Conrrol Commiftee under Section
3l (A) of rhc Air iPrelenrion antj (irnrrol ol' pollurion) Act, lggl and Section 33(A) of the wstcr
lPreventiLrn an(l ( onlrul (tl l\tlltrtiou l .\cl. 197.1, rn thi\ hchllt. rltc lt,llorr irg Liirection ;tre herchr issrrcd:-
i). Dcputr ( onlnllssttrncr l)l\trlrl \l.r!lJIratL. lh,ilmulla ls !lirrctlJ t()gct thc \lin l)l.l actitit\ undcr
.. thc namc and slylc ol M/s Klshrnir ltlirrcral Mills, Dura Gutliyr - B-aramutta ctosia immeaiarery:ii) Executive Engineer. KI'DCL. Electric Division. Baramulla is dirscrcd ro discorulecl rhe elecuic

suppl) to thc above said Mining Activirl,, ifprocuretl
iii)' Director Geology & Mirring Depanmenl. Kashmir is directed revoke the mining licence/permit for

thc lriniflg Activitl as tlre cuse mar be.
iv) Prop \l/s Kashmir llinersl ltilir, Daru Gurliva - ltaramulla is directed to cease rhe opemtion of

the !lining lrli\ ir\ tbrrh$ith

t[. ]lrnru
/1

\
\lcm

.IK PCC J u

X..i:'&' ;ifi;$Q&"/ r rra- \31 3

i). PC( lj1 h'(t \\'ildlrl"e \\ arlurr J&|\ lirr rnlormirli(nr nrtd Decessar\ actriJn
lit Dcpulr 1.,n1nl1i,1gngy Dr:rrrur \tur r,r r.rrc R.rr,,,r,,,l, i,r, ,,ri,-.ir'r,i,,u l,r,, ,,...."n.., o"r,uniii). Reqio^al Dirc.r(rr. pC(. Kashmir tir'rntio,,uriu,,,,,t f,rtfnr. ,,i;;;,;;,,;,;;;',;Ii,fi:'"'ir t Direcror Ur'ologl and \liring l)cp!rr,Icrrt. Krshrnir lbr intbrrnation and neecjsan acrio0r) Execuri\e hrrginc,r.r.. KplX.l_. l:lcerric Di'ision. fUrr.rii, i", f,,irrrr",,o'n _i'lii..*"r, ,r",,onvi) Dirision.r orlicer. pcc Bara*u u [,, i,,ri,;;r;;. ;i;;;;il;,r;.,,; rbfiow up and ger rhe crosure order.. implcruenlcll tlrrrrutrh Disrr.icr Arfirrrur,rrari.,rr in lcttcrsaudl;,; 

--" ''"
\ii). In-Chargc Neb site polhttion Con
, ;,i; il:',,,i; rKffi[3+il$iu*fis[,sdtr,hl?i],H^t$tL"* 

te,,,14r",

u\s iqrprovcd b\ thc Conlpclelrl Authorit].
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